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(b) A proposal has been received from Government of Andhra Pradesh for
procurement of oil palm Fresh Fruit Bunches (FFBs) under Market Intervention Scheme

(MIS) during the current crop season. The proposal is under consideration.
(¢) Doesn’t arise.
Reduction in farm subsidies

2277 SHRI TK. RANGARATJTAN: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether there is any demand from World Trade Organization (WTO) to the
Government to reduce farm subsidies, if so, the reaction of Government to such a
demand; and

(b) the per capita subsidy in agriculture?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI MOHANBHATI KALYANTBHAI KUNDARIA): (a) No, Sir. However,
in Doha round of trade negotiations, reductions and disciplines on agricultural subsidies

are being negotiated.

(b) As per notification sent by Department of Commerce to World Trade
Organization (WTO), India’ s agriculture subsidies (i.e. investment subsidies and input
subsidies) for 2010 notified to the World Trade Organization is US $ 31,610.27 million.

Production rate of chemicals and pesticides

12278 DR. SANITAY SINH: Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

(a) the rate of producing pesticides by leading chemical and petrochemical

industries in the country during last three years;
(b) whether the rate of production of main chemicals has gone down;
(¢) 1f so, the details thereof and the reasons thereof; and

(d) the remedial measures taken by Government to enhance production rate of

chemicals?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS
(SHRI HANSRAT GANGARAM AHIR): (a) The rate of producing Pesticides { Technical
Grade) by the manufactures under large and medium scale of chemical and petrochemical

industries in the country during last three years is as under:

TOriginal notice of the question was received in Hindi.
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Year In Thousand Metric Tonne
{
2012-13 155424
2013-14 179379
2014-15 186.834
{b) No, Sir.

{c) Does not arise.

{d) The Chemical sector is delicensed and decontrolled. The entrepreneurs are
setting up units in the private sector based on techno economic feasibility, demand and
supply scenario and cost of feedstock/raw materials. Government has taken various
steps including rationalization of custom duty on the feedstock/building blocks for
having synergy in the complete value chain for boosting the Chemical sector and
competitiveness of the industry in the country. In addition, various seminars/workshops
including INDIA-CHEM 2014 were held for exchange of technology, ideas ad innovations

in the fields of chemicals for growth in the chemical sector.
High prices of Life Saving Drugs

2279 DR. R LAKSHMANAN: Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

{a) whether there is no clear definition of Life Saving Drugs in Drugs (Prices
Control} Order (DPCO), 2013;

{b) whether, due to this lacuna, Life Saving Drugs are very costly and are out of

reach of poor patients; and

{c) whether Government will come forward to rectify this lacuna, if so, the details

thereof and if not, the reasons therefor?

THE MINISTER CF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS
(SHRI HANSRAT GANGARAM AHIR): {(a) to (¢) “Life saving drugs” are not defined
in the Drugs (Price Control) Order, 2013. However, pursuant to the announcement of
National Pharmaceutical Pricing Policy (NPPP), 2012, Government notified Drugs (Prices
Control) Order, 2013 (DPCO, 2013) on 15th May, 2013. All medicines specified in the
National List of Hssential Medicines 2011 (NLEM) have been included in the First
Schedule of DPCO, 2013 and brought under price control. Under DPCO, 2013. Prices
of drugs are fixed on ° Market based pricing” methodology. * Market based pricing’



